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GOVERNMENT OF INDIA
MINISTRY oF FINANCE
DEPARTMENT JF REVENUE

e

NEW DELHI THE

NOT If ICATLON
(INCOME~-TAX)

Now SGol  FaNo. 197/453/81~ IT(4l)s In exercise of the powers
.%%nferréd by clause (iv}) of sub-section (23C) of the section 10 of
the Incomd-tax Act, 1961(43 of 1961), the Central Government
hereby notifies "Karnataka giate Ex-Police Officers Welfare Fund?
_for the purpese of the said section for the period covered by ithe
assessment years 1983=84 10 1985=-86.
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DIRECTOR: GOVERNMENT AP INDIA.

10

THE. MANAGER,

GOVERNME NT OF IRDIA PRESS, |
RING ROAD, MAYAPURI INDUSTRIAL AREA
NEAR RAJOURT GARDEN, NEW DELHI,

A

T o !
1. The iInspector-Gl. of Pollce, Karnataka S8tate, Bangalare,
2., The Commissiocner of income=tax, Karnataka-II, Bangalore, with
reference Lo his letter No. Hye11/718/55/81=CIT, 11, dt. 5.5.83.
1, All Commissioners af Income=tax. g _
4, Directors of Inspection EIT)/(R&S)/(P&PR)/(InU.), New Delhi,
5, Director of D&M Services Income=tax), 1st floor, Aiwan-e—=Ghalib,
Mata sundri Lane, New Delhi ( 5 copies).
6, AllL Officers & Sections of IeT.lWing of CaB.D.T, New Delhi,
7. Comptroller & Auditor gi. of India, New Delhi_f28 copies).
B, Bulletin Section of Die. af Ins.{RS&PR), Nou Delhi(5 coples}).
9, Director of Training, IRS(Direct Taxes), Staff College, Nagpur £
( 5 copies). _
10, Shri P.K.Kartha, Joint 58CY., Ministry of Lauw, Justice and
‘*iEamp, Affairs {Denartment of Legal Affairs), Nau Dalld,
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